FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BUSH TEA CO PRIVATE LIMITED

Name of Corporate Debtor

BUSH TEA CO PRIVATE LIMITED

Date of Incorporation of Corporate Debtor

01.06.1972

Authority Under Which Corporate Debtor Is
Incorporated / Registered

Ministry of Corporate Affairs, Registrar of
Companies (ROC) — Kolkata

Corp9rate Identity Number / Limited Liability U15491WB1972PTC028384
Identity Number of Corporate Debtor

5. | Address of The Registered Office and Principal Block — G, 3 Hide Road, Kolkata 700043,
Office (If Any) Of Corporate Debtor West Bengal, India

6. | Date of Closure of Insolvency Resolution Process | 25.06.2023

7. | Liquidation Commencement Date of Corporate 26.06.2023
Debtor

8. | Name and registration number of the insolvency ICI:BABISI?{ntamr:lBralgrglal PA-001 / IP-P01482 /

. . . egn No.: - -

professional acting as liquidator 2018-19/ 12251

9. | Address and e-mail of the liquidator, as ¢‘(|)'100—91276' Salt Lake, Sector — II, Kolkata —
registered with the Board E: ip.sa.ntanubrahma@gmaiI.com

10. | Address and e-mail to be wused for | AH — 276, Salt Lake, Sector —II, Kolkata —

. - 700091.

correspondence with the liquidator E: bushtea.irp@gmail.com

11. | Last Date for Submission of Claims 26.07.2023

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata Bench has ordered the
commencement of liquidation of the Bush Tea Co Private Limited on 26.06.2023.

The stakeholders of Bush Tea Co Private Limited are hereby called upon to submit their claims with proof on
or before 26.07.2023, to the liquidator at the address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Liquidator of Bush Tea Co Pvt. Ltd.
IBBI Regn No. IBBI/IPA-001/IP-P01482/2018-19/12251

Kolkata, the 29" June 2023



CORRIGENDUM

Wil refesence to this office eariar engagament notiication vide Mema
Mo, SANDCPUMsd MDCPLUMSd dated 07.06.2023, this is to nolify that
the date of submiasion of online spplication for the post of Counsellor
for JJB, Murshidabad has been extended up to 12:00 hrs, MIDNIGHT
of 06/07/2021. Eligible candidates Bnﬁaf; aggli'sl:ln or bafare the closing
date Le. 12:00 hrs. MIDNIGHT of T in enline mode in the
following portal: www.dcpu.recruitmentmurshidabad.in and hase
who have already applied for the posl of Counsallor for JJ8 will also be
allowed to upload respective documenis/edit their respactive spplications.
Candidates having higher qualiiications are alse eligible 1o apply. Rest
of the condiions for the post mentioned in the sarlier Motification as
stated abova shall remain unchanged. All concemed are being infonmesd
accardingly,

Sdi-

District Magistrate & Chairperson,
District Level Selection Commiltee,
JJB (Implemantation of MY}

urshidabad

NAME CHANGE

NOTICE INVITING E-QUOTATION
|, Ay Kumar Guota S'o Late Harl

The Chairman Berhampore

f=Terder Nolice Mo eTender
CFHGSUEBSEDHI]I]I. Ditel.18.06.2023

hﬁmﬂﬂﬂ OF POINTS & CROSSMNGE,
TRARZPORTATION OF FISEY WATERIALS,
SUPPLYING OF BALLAST AND OFHER
ALLIED: WORKS ™ CONNECTROM WITH
DOUBLING OF LINGARAJ SILO
CONNECTIVITY OFNTPLLINE DFMCL

Kishan Gupta resdng at 70, Raa
Basanta Ry Road, Kolkata- 70028 do
henaty sodemrly alfitm ard declare hal |
am c=led ang kiown & Ajay Kumar
Gupta but in soma document my name
hirs: been wiidden 2 Ajsy Gupta, That
Ajay Kumar Gupta & Ajay Gupta ane
o and zame danbca parsan vide
Aficav bafore In e Courl of La
Melrapolitan  Magstatel1st Class) &t
Kotkata on 27-08-2021.

Municipality invites e-guaotation
for Installation of 20 watt and
120 watt LED Street Lights
under Green City Mission,
Mlel No. DEBM/Z023-249 and
O7BMI2023-24, Tender |10
Mos, 2023 MAD 544737 1
2023 _MAD_ 544740 1, Last
date of bid submission is
14/07/2023 upto 2 PM
(Online) details will be
available at
www.wbtenders.gov.in.
Sdf-

Chairman

Berhampore Municipality

Mo sl offers serd by Post oounier! Faxorm
parsan shall ba accepied againsf such 8-
tendars aven il hess am sdritied on Aimm's

letler el and mecved n tme Al such
manudl offers shal be consideted inwaid ard
shal be mejocind  ummanly wihoul any
considamtion

Complets infomation including  e-lender
fdocumanls dl fe above i 12 aaabls n
|welsde MWW mps govin The rspecine
| tenciamm am advisad o st e websie fleen
ey babws the date of cosirg olenderonote any
changeatomgends ssoed for Tes tender The
lendefertbidders must have Clae-l| Digits
Signahure Corilicate and must be regsieed on
IREPS poriad. Only reqishaned {anderanbiddar
can parlidpataon n—l&rli'enng.

The besiderers shoald read 8 mslructians o
the ftanderers carefully and ensern
compliance of all Instructions  ncluding
check lists, para 3.1 (addiansl check-Bat)
of Tencher form [Second sheef] Arnexure-d of
chapter 2.0l Tender documents, submissson
of Aanexure-8 duly verified and signed by
Charipred Accountant,

NOTICE
[, JAIKISHAN AGARWAL hizve |ost
1100 Shares of
DLUODWALA PRODUCTS LIMITED
bearing Folio Mo, JO1729

Dislinefee Mo 02790201 4o (3720000

| R CPM/GSWEHUBANESWAR

FORM B
PUBLIC ARKOLNCEMENT
{Regulakon 12 of the Inscivency an Barknipicy
(Liguadation Procaes) Reguiataons, 2016)
FOR THE ATFENTION OF THE STAKEHOLDERS OF
BUSH TEA COMPANY PRIVATE LIMITED

. |Naima of Cieporaie Deblo?

ELISH TEA CO PRIVATE LMITED

Cerlificate No. 00027200,

Firder Contact : 433034778

Mamner ol Co pooals Deblor

Ol of Incompotadon of Coepdrale Detin: 0106 5317
ATty Unes Wrkd Lorporals Dz 5 Wiréstry af Comorate Afains, Regislar of
Irorpanesad /B Campanes [ROC| - Kokt

"':iﬂw.. S e
. [Eoparine Identty Fomiber | miled LiablEy Ioenity| 542 TWE1872PTC0 28384

KOLKATA | THURSDAY, 29 IUME 2023 Bugi_ﬂﬂ&q Stﬂlldm'd

Govt. of West Bengal
Office of the District
Magistrate, Murshidabad

Malica in CW contreciual ar&uagamml
has been published vide Mema No
B0 M WDCPUMad, DA, 27.06.2023,
Mama Mo, 60401 (71 WDCPUMsd. D,
27T 06,2073 & Memo No.
B0 (T OCFUMed. Dn. 27062023 aof
this Offica modifying ealior Natice af hs
Office vide Mema Mo S33i0CPLIMsd.
dateg O7.06.2023, Memo No
BAUDCPUMED, daled OF 063023 and
Mema Mo SISDCPUMsd. dated
07 06 2023 respactively. For dedails
www. omurshidabad.gov.in and
wwnw,deplrecrulbrment musshidabad in

may be followed,
S
Chairparsen
Disirict Lowed Selection Commities
Murshicabad

5. E. RAILWAY TENDER

20, dated 37082023 Divisiemal Raaibway
Menmger ([Engg, ), South Eastarm Reilway
Fheragpur-T21301 for and an benalf of the
Presioent of IndiE invites &-Tenoar far iha
falcwing works bafore 15.00 b an the
daba mentioned sgeirst iems and will ba
opened af 1530 hrs. 81 No., Tender No.,
Deacription of the waorks - (1) E-KGP-
HO-09-2023, Imorovemnent o the leaky
real oy prosdng AFF for paof iragtment of
staff Crs. (622 units) urider the jurisdiction
ob ADENSaitlemantKharagpur. (2] E-
HGP-HG-10-2823, Canstrustion aof
ground water lankireservar hawing
copacidy 2,00.000 palion along with
necESEANY ipa ling ab MNimpua uncar
jurisdiation of ADEN{Water
SupplyKharagpur. {3} E-KGP-HO-11-
2023, Renovatian of siaff guardess (180
unlls] &l Bheregpur wicar jrsdiction of
ADENSetlement/Rharagpur. Tender
Walue : ¥ F93,3055848 (for 51 Mo 1)
T 124002687268 (for Sl. Na. 2} &
¥ 33815, 748 20 (for 51 Na. 3). Earmesi
Money : T 296700 (for Sl Moo 1
224000 {for 81 Mo, 3) & € 3, 15600
(for & Wo. 3). Cost of tender dooumant -
Ml Tor sach. Date of opening

2007 2023 far aach. Completion period
of werk - 9 manths (lor 81 Ma 1), 1
months (for 3 HNo. 2] & 12 months (o 5l
Ha. 3) Bidding start date : From
06072023 and upto 15:00 hrs: an

CORRIGENDUM

With reference to thes office earier angagemeant notdication vide Memo
Mo B34/ DCPUMead Dated OF.06. 2023, thig is to notify that the date of
submission of onling application for tha post of Legal Cum Probation
Officer (in short, LCPO) under the DCPU, Murshidabad has been
extended up to 12:00 hrs. MIDNIGHT of 06/7/2023. Eligible candidates
may apply on or before the closing dete ie. 12:00 hrs. MIDNIGHT of
0B/07/2023 in online mode in the following portal:
www.depu. recrultmentmurshidabad. ln and those who have already
appiied for the post of LOPO will also be allowsd to upload respective
docurmentsiedil heir respeclive appicalions. Candidates having higher
qualificationg are also eligible 1o apply. Rest of the conditions for the post
mentioned in the earlier Motification as stated above shall remain
unchanged. All concermed are baing hhmmszrj;curdingl','.

District Magistrate & Chairperson,
Selection Committes,
DCPU (Implementation of MV) Murshidabad

FORM B

PUBLIC ANNOUNCEMENT

[Reguaton 7 of e Weghency and Bankrupicy Boand of |nda {Ligddation Precesa)
Rl icina, F016)
Froe e attandion of B alakehaksers of MAEKSIN SHIPPING COMPANY PRIVATE LIMITED

PARTICULARS

1 (Mamaof corporatadabior

MAEREIN BHIFFING CO. FPRIVATE
LINITED

2 |Dale sFincorporabion of comorais uvlllu!

| Fene

3 |Autoriy under which corporate debior &
Incorporaled iregisiarad

RIOC - wwesl Bengal

a4 |Goporale ioscdly Mo, | Limisd Llsbiihy
Id-mlrflml.nm ﬂlmwmmm

UecaenidEL T BEGP TCOMaER1

G |Acceess of (Ne ragisiered cfice and percing
affcn (i any hof conamte debion

VEage - Kalkoper, Post Cfioe - Kak
Kalragar akdwin, Kakmep, Oisrct - 39
P (S, Wast Bengal- TEIRT

6. |Dale of closurs of Insoventy Feashnon
Proces

20T

7. |Ligukdation commencamanl date of
copomla debion

3TIOEGNZE

& |Mame and regreyabon numbes of the
raohency professional acting o §guideior

. Soumiira Laken, [Regpstaton numos:
B PO 1P POOT R 20N T 20 10 1202

G |Addeass and snsdl of the logidalon as
magatered with tha Board

Flat N — 140 & E, Tower -32, GRnags
Valbay, Jokm, [hamand Harbowr  Road,
Hlasia - T,

Ema it slarre D@07 figmeard oo

Codl BE20DADAST

10 |Address and. e-mail bo be usad for]
oS pondnne wilh e Bquidatar

Soamitra Lahen

Fat 140 & E, Tower 32, Gonoos Maloy,
daka Dismcrd Harbowr Hioad, Kofkata
TOOA0, Emad - slahei20T g mal. cam
Phone: =51.33 23803644,

Call -+ B4 I0GE88ET

11, | Lt daste b submission ol dains

AT

Mofics i hereby gven thal the Sational Compary Lasw Tnbural, Beech -, Kokais has
arckargd (hia commancament o Rguidation of the Masksn Shipgong Comaany Privala Lirled
on 2 Juna 22 under section 3 of the Code.
The staschoiders of Macksm Shipping Company Private Limiied anc nendy called upon o

| Bt Ureir cisime with prool on or befiore 27 July 2083 10 the liguidsior al the addess
manrtionas agarsliembo 10
Thea financial crechlors shul sulimit Tear clakns wilh proal By slecirenic maans ooy Al ofer
credilors mary submit the: clainms with the proofin person, by postor by slectonic means
Submissian of ‘s or misl praal of claims shall aliract panating

GOVERNMENT OF TAMIL NADU

FINANCE DEPARTMENT,
CHENNAI-9
Auction of 10 & 20 years Tamil Nadu
1. Government of Tamil Madu has offered to sell by aucton e cabed
sacunties for an amount of Rs. 2000 crore with Ten year tenures and
Rs. 2000 crore with Twenty year tenures for an sgoregate smount
of Rs.4000 crore. Securites will be issued for 8 minimum fominal
amouni of Rs.10,000- and multiples of Rs.10,0000- thereaftar. Aucton

which will be yield based under multiple price format will be conducted
by Reserye Bank of lndia at Mumba Office (Fort) on July 04, 2023,

2. The Government Stack upko 10% of the notified amount of hie sale will
be allotted o ebgibée individuals and insffutons subject to a8 masximam
lirmit of 1% of its notfied amount for a single bid as per the Reviesed
Scheme for Mon-compelitve Bidding facility in the Auckons of Siate
Government Securifes of Me General Motfication (Annexure |1).
Under the scheme, an inwestor can submit a single bid only through a
bank or & Primary Dealar.

fo=

i
i pAn T

3. Interesied perscns may submit bids n electronic format on the
Reserve Bank of india Core Banking Solution (E-Kuber] System as
stated below on July 04, 2023,

a) The compelifve bids shal be submitted electronicaly on the
Reserve Bank of india Core Banking Solution {E-Kuber) System
bebween 10:30 AM. and 1130 AM.

b) The non-competitve bide shall be submittad elactronically on the
Reserve Bemk of Indis Core Bankmg Solufion {E-Kuber) Sysiem
between 10.30 AM. and 11.00 AM.

4. The yield percent per annum expacted by the tedder should be
expressad up to two decimal points. An mwestor can submit more
than one compelitve bid at diffierent rates in efectronic format on the
Reserve Bank of india Core Banking Sclufion (E-Huber) Systemn.
However, the aggregate amount of bids submetted by a person should
not exceed the notified amount,

5. The resull of auction will be displayed by Reserve Bank of India on its
website on July B4, 2023 Successful bidders should deposst the prica
amaunt of Stock covered by fher bids by means of 8 Bankers' Chequa
or Demand Oraft payable at Reserve Bank of India, Mumbal (Fort) or
Channal on July 05, 2023 before the close of banking hours.

G, The Governmenl Stock will bear mberest at the rate determined by
Reserve Bank of India at the auction and ntarest will be pabd hetl
yearly on January 05 and July 05, The Stock wil be governed by the
provissons of the Government Securities Act, 2006 and Government
Secuntes Regulalions, 2007.

7. The siocks will qualify for ready forward facsity

8. For gther detads please see e noffications of Government of Tamil
Hadu Specific Notificason BES{LINW&M-III2023 & 660(L)WEM-/2023
dated June 28, 2023

T. UDHAYACHANDRAN

Principal Secretary to Government,

| am Arati Rani Saha, my
daughter is Susmita Palit
Saha whose passport
nurmber is J2654084, In this
passport my name is Arali
Rani Sha. | hereby declars
that Arati Rani Sha and
Arati Rani Saha is the
same person proved by
affidavit shown before the
Judicial Majestrait 1st Class
Bolpur on 28/06/2023,

BURDWAN MUNICIPALITY

AMRUT DEPARTMENT
NIT No. - 01/2023-2024
Cosrigendum for Date Extansion
Tender D - 2023 MAD 540432 1o 14
Tender Ref. No. WBMALDYBM!
AMRUT-Z.0H123-24
Miemo No. - 208i1IA-2.00 132023
HIT-1/23-24NV' Date ; 28.06.2023
Bid Submiszan Dede kas been Extendad
up o D607 2023 at 6.00 PM. For detail|
visit ; https:whienders.govin
Sdi-
Chairman
Burdwan Municipality

The Bhagirathi
Cooperative Milk

Producers’ Union
Limited
Invites E-Tender for
Procurement of Food
Grade Citric Acid vide

Tender Id: 2023
BCMPU_544549 1. For

Aidiess o The: Regrelpoed Celis @nd Princepsl Offcal Blpch — 3, 5 Hide Roal, Hodkale TIO0EE

(M Ay of Conpodane Deatrier WAzl dang, bdia
Diaim of Cloines ol Inzohsenioy Ansrubmn Procsss 12508 2002
26,06 2023

Ligebdaticn Commencemain Dak ol Comporale
Db

™
2
1
Il
3
8.
7
g

Mama and mageEtralion nosber ol T Esovercy) CA Sasdini Brahma
profiezsionid Boing a6 Enuldator 1651 Fegn Mo I5EH ! IPA-001 | IP-PO1&52

20072023 Interasted Terderars may
wisit websile waww.ireps.gowin far full
dedpils!dascriplion of tha fendess and
submit their bids coline, In o case
manal lendars for thie works wil De
accepled. M.B.: Prosoective bidders mary
ragularly wisHd www ireps.gav.in 1o
1PR.3M:| Piaca | Kokala

Mate ; 2R Lina 2023

E. ip sanlanubraheraiigmak com

0. [ #adra s and e-mal © Dar uEal lor corrspontanca | H - 476, Al LEW, Serer— 1,
Wit a Ao Holiatz — T
E: hissheaa impflgmed £om
14, | Last Oats for Suomessaon of Clams 26 07 AL

hearing 15 sy g that the Hon'bie Magional Company Law Tribunal, Kalkata Banch has
ardered the commencement of Bquidstion of e Bush Tea Co Private Limited on 26.06.2023,
The stakehaldnrs of Bush Tea Co Privabe Limted are: bareby called upon o sabmit i claims
il prood o e Detore 507 20E3 bo the lguldetor at the sddees menboned againet ilam 10,
The rancial crediars shall subd thaic peool of ckéms by locinnic means oely. All ather
shakahalders may submit the claims with the peood if Dersm, by post or by eleclrancmeans.
Subrrission of falsy or miginading proots of Gaim shal alirac) penaties

CA Bantanis Brahma
Distes | 20 June H023 Liquidator of Bush Tea Co Pyt Led,
Piacn | Kolala

|BE| Regn Mo, [BEIAPA-DINP-PISE0201 B-0011 2281

details visit
https:/iwbtenders.gow.in.
Faamn b IMC-26

JPusBiiail 15 ke 30 of v Cospaiiss
{inoorporation) Rules, Hi1d]
Acveriizamantin b publsked n e Nisvspaps: for
aiange of Regsterad Ofioe ol B Comfary bos

one stals o ancther

BERORE THE CENTRAL GOVESNMENT
[REGTNMAL VRECTIOR, EASTERN REGICN)
In e mader of soh-sslion {4 of Sednn 13 o
Companies ok, 2013 and dause (2) of sub-nie ()]
i 'Ii? 0 of e Companas I|I'ID="I""I.’!HTI'I|'IIHI.I'&5-
1 Al

In fre matier 2AMS TrakcoAgences Privain Limile:
haing s Regislersd Cefica il 36 Strand HGpad, 3o
Fhoar, Riskala-T00001 Al Compary
Ml is herely given to e General Futlic tal tha
Gompany pmzeeas In maks applicaltion W Iha
Giniral Gave misant, [ower deepabed 1o Ripong
Drector under Secdon 13 of e Companiss A
12 sanking confrmaton of deakon of e
Memorandam of Associslion of the Comaany in
Ly o s B pecar’ Feaoiinn pad sed ol the Exdra
Ortirmny Ganeral Moctieg nail on Thersday, 2ng
Dlarg ol Jurs, 7005 50 nabie the compang b Changs
it Rgistened Ofice Fos "Sise of Wiesl Sy al™o
“Sitste of RajEsthan”

A parson whasaimanact i sty in be affecisd by
e proposnl danga ol iegisteed olfice of e
Com=pany may defver miher o MCA21 ookl
(e mica g () by g iresion complsind fonm
of coe b e delivered o0 asnd by ragielessd posl
of Hshey checions suporied by o alidesl
saating Hm natues of hsther intensts and gmunds
ol eppositon Lo hae Fagonal Dvecis, Esslem
Regon al e address Meam Place: I M5S0
Bulkdng 3nd Fioor, 2344 A4 JC. Bose Road
Holiala-7 IRAREC, Wl Bengad wilhin 14 diys of tha
dae of publication of the nafice wilh o cooy & e
appican| company al is registenad office at tha
anorass manioned belmy

ADORESS.OF REGISTERED OFFICE, 36 Srand

Road, Inl Floor, Koliaia 700003, West Sanga
(Priesnt e}

i T 2nd en betal! of

Trdoe hgencees Prvale Limied

Sdb

Wi Jain

Dom; Jurs 8, A2 fimcior

Plane Knkata DM AN T2

LIKHAMI CONSULTING LIMITED
CIN: LAEZIOWE1942PLCO34804
Regd. Office: 824, Dr. Meghnad Shah Sarani R, No. 1, 2nd Floar,
Southern Avenes, Kolala - T0D 029, Phona: +81-8232083082
Email; infaf@likhamiconsulting.com, Websita: www likhamiconsuling. com

NOTICE OF POSTAL BALLOT

Membars gre hareby gheen thal purguant 9 Saction 110 and other

applicabie provistons, if sy, of the Companies Act, 2013 read wih Rule 22

of the Companies (Management and Administration) Rules, 2014,

Aegulation 44 of the Securiies and Exchange Board of India (Lisling

Obhizations snd Disclosure Reguiremants] Ragulatons, 2015, the Company

has completed the dispaich of Postal Ballo! Notice slong with the Postal

Ballot Form on 28.06.2023 to the membera whose names appeared in

the Registor of Members/ List of Beneficial Owners as on 23,06.2023

Ty sesling thaeir approval through Poslal Ballan by way of alacironic wiling

['E-voting] andéor Ballat Form | Physlcal Voting ) both made, to pase tha

Speaial Resolution lor Shilting of Company’s Registerad Office from Kolkata,

State of West Bengal to State of Maharpshiva and  Alteration ol Clause 1ol

Memorandum of Associsbon of the Company &5 specdied i the Postal

Billal MoSice dpted 22.06,2023

Mermbers are infonmed that

() In comphance with apphicable provisions o the Ad & MCA Cirgulars,
Company has sent Molice along with precedure & instructions for
a-voling and Physical Voting through Balot Form mode, fo thosa
Blembers whose names appear in the Register of Membars! Records of
Depoaitones as on Fridey. 2300 Juma, 2023 ("Cul-off data”) and waling
nights of the membars are reckoned as on that day. Accordingty. physical
copy of he Nolice, pestal ballol form and pre-paid business raply
anvelope has baan sant for this postal bellot exercize. Mambers are ra-
quaslad ko rafar e-woling instructions and Physical Voting instructions
autlined in ihe Motice 1o cast thedr wate on the resslutions propased lar
their approval. Members are requested to give thar Asset/Dissent to the
proposed rosolutiong through o-voling and Baliol Farm Tadgility.

(o) The Members who hawve not received notice of Postal Ballot may
downicad it from the wobsgite of the Company wwal ikhamiconsulling .com
or on the websie of the sfock exchanges where equily shares of the
Company are listed i e, BSE Limiled at www bseindia.com and Catcutta
Swck Exchangs Limited al www cae-india,com and at the e-voling
website ol Ceniral deposilory services (india) Limited (COSL) 1.8
wiw evoingindia. com

(ch I your & meil 10 = eiready registersd wilh the Company’ Depoaitory
Participant, login details for e-woting will b= sent on your registerad
a-rmil addrass.

(d) The voting perled commences at 9:00 AM on 30th June, 2023 and
ends al 05:00 PM on 29t July, 2023,

(&) The ramota a-woting shall be disablad by CDSL for voting on 28th July,
2023 at 0500 PM. The remote g-woling shall ot be aliowed beyand
aloresaid date and time. Members holding shares in physical ara
raquastad to retum the Form in original duly comgiated and signed in tha
atbached Sell-addressad, poslage pre-paid anvelope 5o as 1o readh Iha
ragisterad office of the Company not latar than the close of working hours
e 0500 pm on Saturday 39 July, 2023,

(I} Members who are holding shares in phyaical form or who have not
ragisterad thair e-mail addrasses with tha Company! Deposiories can
abitain lagin credantials lor e-voling as per following procedur:

1. For Members holding shares In physical loem, please sand scan copy
of a signed request loller mentioning your fobio fumber, complete
sddress, emaill address 1o be reglstered along with scanned
eali-aliested copy of the PAN and any documend (such as Diriving Li-
canse, Passporl, Bank Saternenl AADHAR) supparting tha registarad
eddress of the Member, by emall 1o the Gompany or ATA at (Emall id
infe@fkhamioonsulting.com or inveslorn@masseny.com j,

2 For the Members holding sheres in demat form, please updeta. your
emall address through your respective. Dapository Partcipant’s

(g) bAr. Rahul Bhuloda (Membearship Mo, 304183} partner of Mis. B J B and
Azsociates (F. R Wo, 329621E) Practicing Chartered Accountant, &s
the Scrutindzer o conduc) he Posial Ballpl process inoa Fair and
transparent menmer

(k) The result of the Postal Ballot will be declared on or bafore
Ofal August, 2023 al the Regislered Office of the Company,
communicatad to stock exchange and will also be upleaded on
Company websiles.

In case of any guery/grievance in connection with the Postal Ballot

incliading @-valing, Members may conlagl COSL by e-mail al

helpdesk.evoting 4 cdalindia.comor the Compary Secratary or ATA at the
contacl details given herein above or atEmall id: info@ lchamiconsulting.com
or Investorimas se com)

Far Likhami Consulting Limited

Babu Lal Jain
Flace: Kalkala {Whaola Tima Diractar)
Data: #8062023 DI ; 2467822

el SRR participate 0 ol inrders
9, [Address and a-ntil of Ihe louidalor & regeened| AH - 2TH, Sall Lae, Sécor- 11,
R A Hakkista — TOO0EA.

Lipaaice |0 fha matter of Masksin Shipping Company Privale Limied
Flal 40 & £ Towes- X2 Gerex: Wally, Joxa

E mait slaheid3iT Soral.com, b macks indigmailcom
Prana: +81 33 23HIELS. Tall +97 BAAETEST

Mame and signature of iguidaior:

Sdi-

Eauemibra iLahin
|BELIPA-0 1 P-PIOT 2N T-201 811232

Diamond Harkour Road, Wolkatm FO0I04

DIPRITI3 D eplay (2023

“EET

Finance Department. Chennai-d

Fib, Ergamar

mb Lim (Eumh™

T 14 Ly

E UNDER IBC. 2016
HiHKE KA
Ligprd

Peaca and para of Landeg D‘:ﬂﬁm Hisated 3‘ VANCUE [Face i g =lata. of West Bangat as-shown
17 thes Latols: badonw @

Sale o landed proparias oened oy Hahnamane Housing & Oevelopment Private Limitsd

{in Liquidation] forming part o Ligudator Estate foread by e Liquicaion. Tra saln will ba dona oy the

unarsgnad fough e E-auciion platform hips finciaucion auctontiger nat on “a% is where & and

o i5" basis.
szl descripon EFID
[Cansists of annerof |inggaetion| Dale & e | Resenm Amount &
Lond Parcelplots of e | e | date | ofduction | prico i ¥ | submession
CD witueried af] doading
1. |Wouza- Bk, J L Ho Jome ok I Athody | Ty [T1,35.05,000 € 1350 600
235, PE. - Bankura| A DERH) opm | 20 b b
Doslrics - Banbura, Vebss| rebudas B B | bebvoen | T h-cerirdd
Basngal (Exchudfing such| Dedmal fshoid | 110080 | 133 s ﬁTGuéh
! I- ared 18 Decimal | m o i
desc fond mgstwrmd| Bl oy 223
ol Barga Land | LonEM | 15rm 3
eftar siemencasant of| w 62 Decea| 400 F
CIRP procoys raauiordy| o Paka bed |
Wil stz ;’;';,;ﬁ:
Lorely 1
E |Wioiga - Bkna, J L Mo | homns e | anoay | TR Ak | E2 300005 |7 32300
235, PS. - Banlure| 3533 HEL | 23T oo
Dhslrics - Bankuwm, West]  Daggmal bebves | 1330 Hrs epoarid
Bangel den) TIODAM| 4o i
g [ et haserk HEFTRTES
*Windly sée nita balow in 16 birs_ g 0 ik
A0 PM 23
3 [Mouza Kanlagih, P.5:| Moma S | gnguy | 18 duly |7 6626000 | T 662 B000
Arsha, Distriet| snsmr M2 | 2023 tom e
Paslin Wesi Bengal| [oemas | bebwees | 1330 Hu, caposiied
noam Thuoigh
{3 par dendd) IS,
ln 15 Hra. me 11 2l
‘W=M im
4, |Mouzs: Suudin, P5) Mxms SHe | gihdy | V6P iy | T8, 10000 | € 81000 1
Kangsa, D[istnicl:] 57 Dedralk a3 A25 from b depaosied
Burdmee. West Bargl fas cor dends| Botween | 1330 W ruch
} 00AM 1 RTGS
o 16 tirg. g 1210 doky
A00EM |
& |Maiza : Mankarg, F5 | Noma e | by [ 158 Jul T 133630005 ¥ 19,3600
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(as peroeedl) TLO0AM| g sdiy
| 5 e 130 Juty
400 FH 03
b |Meuss : Keedua PS5 | Moms Sew | Slhidy [ 17ROl 72302000047 2550 800
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The qearium of incremanal bid & as per e Process Mamoandum

The: defals ol seocperfes, such as Dag Mamber elc. may be seert mm the Process Memorandum in
the auclion site hitps:incliauction i nat

‘Moticed fom hmmmgur n 'Hutnlrlﬂn parsons goi registered deeds on axecution

by tha Directors or on their suthorization #= sallers, daspita baing simpanded after CIRP or

discharged aftar biguadabon o, 380454 B and 30. 103018 respectively and furthes, there is 2

miscescription in the name of the seller withoot adding the words esther “wnder CIRF or Gn

liquidation’, Such deeds hawe no legal validicy as e Registration Act, 1508 specifies - registation
does not confor valldity upon an instrumant which |s othonwise ulira vines or legal or fraudules.

“2#Trare shall be unlimied oxtensions of § mirsstes cach™.

. nfesesiod appicar =ay e 10 he COMPLETE E-AUCTION PROCESE MNFOHMATION DOCUMENT
conkirng detarls o terms and condiSons of ankne E-Auction, E- fucion 8d IForm, Eligivity, Crima
Diecdaration by Woder, EMD requissment etz availabie m senacn provicer on and from “&h July 2023
al FLAM nrwards 81 1596 Juky 2023 11600 P W from wah portal Le, Mis Aucton Tigar E-fuckon
pradorm hitps: dnctaecdon suc iortigarnat or weling 4o e-mall rapkald@gmall com and E-fasion
eatorm htigsnoliauction Buclontgen net and %or procsss sequines menacs M Frasssn Kumar
Thevar praensn Mewaeilaucbenigsr.nal | 0; GT8 GE1I G454 | M; 572 277 BE2R. In case of proparty
ralalect quenak of for laking physical Repechon, 1% mlamsled apglicants may cal or M Sandp
Samanla, Mobda Mo, 88302 33711 or Mrs Nibadita Mafly, Mobie NoS4325 05300
ATGS 10 be made inlo HABNEMANN HOUSING & DEVELOPMENT PRIVATE LIMTTED
N LICIUSTIATION AGGOUNT # DODRIS0M TS IFSC 0000006 (Acsoan| name- gy be shorened
i ase of lectn ical consiraiele)

L Any |l registeations and even mulations Shows ko have Bian mise on or eler DEth Aprl
2018 Baing the of & Ersclvency Resolufion Process |CIRF) hat
cubminaled to ondar of Liguidation on 29h Qctnber 2006 ars invaiil oy s been clarfied by
e Rmgistralion fustharilies and shown on the website.

& Uguidstor received clais B dale enly from Dapositors Tor allotmenl of plots being franis
creditors. No other category of creddors ever submitied vy claim. Bence any squatters on
the kand are umud lu blu unl.mlzd encroachens and appication is under way belom the
Tritunal seek istance {0 emove such obstacles.

5 'n:Lﬂ.rimrl:msmeu;MInrmotamndm exiand or modify oo Ay tesmes and condibom
of Efucton &t any tima. He has the right o neject any of the bid withoul assigning any masons

fi: Thainterding biddor ray suomil ther bids separatny ;o would bo oofsonient o paricipan m bids
o feren! dates, akthough dochnmicns and aiidwads mary be gaen ina sngin s quolng rramnose
nach ol the hids.

V. The intending Siddar, pnor to subming ther b, showld make sher ndependent rqunes, and
inspaci tha propartias a their swn sganse and saisly thamsolves. Tra Liguigalor will not entariain
Ay okt in this spgand aber tha sake & ovar Any misiaie i this sk noloe shall mod vitlale hae sa

Sk

Brands Res Kicata

Loquichalo

Regn, Mo, B8U P& NOO2ZEGE0 T- TR0

P

Crale = Hth June 2031
Peace © Kalkata

(M) - BET ST, E-mal - rackabEgmal.oom

TATA CAPITAL HOUSING FINANCE LIMITED

Registered Address: 11th Floor, Tower A F'EI'II'IJU-EI El-u:unr:“ Fa:h. Ganpatrao Kadam \"I:lrg_ L..l.!.l:r Farel,

Mumbai — 400013, B

said 17072021

. 302, 3rd Floor, Kolkata

N-E-TI‘.:E FOR SALE OF IMMOVABLE PROPERTY
|Under Rule 8{1) of the Security Interest |Enforcement) Rules 2062)

E-Awction Motice for Sale of Immevabie Assets urder the Securitisation and Reconstruction of Finarcial Assets and
Enforcement of Security Interest Act, 2002 read with provise to Rule ${1) of the Securiy Interest (Enforcemsent) Rules, 2002
Malica is hereby given Io &he public in general and i parlicular i the betow Borower and! Cao- Borrower, or their tegal heiral
representatnes (Borrowers| in particular that the below descnbed immeavable property morigaged to Tata Caphal Howsing Finance
Ltd. {TGHFL), tha Possassion of which hias been taven by the Aulhovised Officer of TCHFL, will be sofd on 17-07-2823 on “As is
where 5" & “As is what Is™ and "Whatever there 5" bazis far recovery of outslending dues from befow mentionad Bomawe: and
Co-Bamrowars, Tha Raserva Price end the Eemest Money Deposit s mantionad bedow. Motica 12 harsby givan fhal, in the sheence
of any pastponement deconliruance-of tha sale, the said secured asset { propanty shal be sold by E- Amction at 200 PM. on the
The zealed anvelope confaining Damand Drat of EMD for parlicipating in E- Auclion shal be submitted to the
Authonsed Cficer of the TCHFL on or before 15-07-2023 till 500 PM af Branch address TATA CAPITAL HOUSING FINANCE

LIMITED, Avane Signature. B1AN Park Street, Block Mo, 302, 3rd Floor, Kolkats - 700 016
The sale-of tha Secured A=sall Immavabie Proparty wil be an "as is where condition is™ as par bried particulars descrbad hene-

in below ;
Laam Hame of Barrowens) | Type of
Bl A, Co-borroweris)Legal Heirfs) | 3;“"': e R Emmesl  foyoi.
He Lagal Ripq‘esnma‘tru‘g Guaranons) ar i = Price Money ssion
Rs. 448,53, 14B7- Rs. .
'LANTED (Borrowe . KISHORE. | (Fapees Four Grores | 16750008 | 1675000
1 | sesaaz KUMAR GLPTA. M's AG. NIRMAY fu:rl'; Eight Lakh Fity {Rupeas Ore  |(Rupees Sisteenioy o
' PRIVATE LIMITED, Mr, ANIKET GUPTA, | | ro¢ Thausand Ore | Croe Sidy | Lath Severny |
Mrs. ANITA GUPTA, (Co-borrower, | Hurdred Foey Bkl | Seven Lk Py | Fove Thousand
: ! Y Crly & 12-12-2017 | Thousand Only} Crly)

“Meghdoot’, bang pramezes Mo Al

Description of the iImmovable Property: ALL THAT piece snd parcal of Fleb!Aparimert Number noolA on the Frst Floar,
Caontaming 3 bad rooms with: atached bath rooms, draaing cum dining raom, kitchen and sbare raom togethar with one senvent's
room with mosaic foor area of 2080 5q8. mone o less complege with ak figures and frlings {santary and electrical) and logeth-
& with garage mared 0" on e Ground Floor of the brick built message dwellng house buiding, -:u‘nrrm’g. nown &=
12114 Riowdand Road, under ward No_ 52, within e limils of the Kofkate Municpal Corparatian
and building eduata | lying al and baing premises No. 12, Rosland Roed, Calcutta, Now, ¥okate- 700030, PS-8allygungs under
ward No.69 wihin fe imits of the Kelketa Mumicpal Carperation, skusted wilhin the ares of opevabion of Maghdoot Co-aperalive
Housing Society Lid and 12 feet wede road abutting the Southern sda of the said buliding. Mote: -1. Socisly dues &re approe. of
R, Z.50Lacs only. Which will have %o ba pad ty Biddar {n the Soosty, L Onty indnedual bidders ara aliowed to participate in fie
saction. Any body corparatel company frmn! is debsred from perticioaling in the auciion in complienca of the prowvsions of West
Bengal Co-operative Sociabies Act. 2008

coriRins

ited extension of 10 minutes each
Terms and Condition:

discretion of tha Authorised Officer

Crtficer.

Raitway Road, Gurugram -

Please Wote -

Place: Holkata
Date; 28-06-2023

Az the Aucton, the public gersrally 15 imdted io subenil theer bidi 5] perscnally, The Bormowesis)Co-Bamrowar {5) are nereby goven last
chance 1o pay fe lotal dues wilth further inkerest within 15 days fom the dste of publicasion of this notice, faling which the mmovaols
Proparty wili'te soid a8 per schadule. The E sudtion will be slopped if, ameunt due 85 aforssaid, wilh irterest and costs (including
the cosl of the sale) are lenderad ba the Authorised Oficer or procf is given io hes setisfaclion that the amounl of such secured debt,
Inkarest and cosls has been paid befora the date of the sucton
Mo officeror othar persan, havirg any oty 1o pariom in connection with this ssle shal, howevar, directly or indrectly bid for. acquire
or attemgpl b acquire any interest n tha Immovebéa Propery sold
Ther sala shell be subject bo the candilions prescrbad in the Sacurty nleres! (Enforcamant) Aues, 2002 and to the olowing furner

The E-auction will take place through ponal hitps:iDispesalHubcom on 17-07-2023 betwsen 2.00 PM to 300 PM with Gm-

1. The particulars specified in tha Schedule harein below heve been sated o the best of he inrmation of the undarzigred, bat tha
undersigned shall ot be answerable for eny emor, messtebament or omission in fis proclamsbon. I the event of any dispuls
arisng 85 fo the amounl bid, or 8s to the bidder, the Immaovable Propery snall &t once again be put up 1o sucton sabjec fo the

2. The Immavabla Propary shall not be soid telow the Reserve Prica.

3. Bid lhcrement Amount wil be: Rs 10,000 |[Rupess Ten Thousand Onlyl
4. Al the Buds submilted for the purchase of the properly shall be sccompanied by Earmest Moniey as mentioned above by way of a
Demand Ciraft favoring the “TATA CAPITAL HOUSING FINANCE LTD." Payable & Branch adiress. The Demand Drafis wil ba
retumed to tha tmsucoessful bidders eter auclion. For peyment of EMD theough NEFTRTGRAMPS, kindy contact Authonsad

5. The highest bidder shall be declared a5 successful hidoer provided abwsys thal heishe = lepally qualified to bid and provided
further that the bid amoun |s not kess then the reserva price. It shal be i the decration of the Authorised Officer to dechine
acoaplanca of the highest bid when tha price ofiered appears sa clearly nadaquabs &= b maka il inadwizaols bo do sa.

&. For ressons recorded, (Eshal be inthe discretien of $he Authonsed Officer 1o adjournidiscortinia the ssle

7. Inspection of the Immovebée Propery can be done on 11-07-2023 between 11 AM to 5.00 P8 wilh prioe appomement.

. The person declared as 8 suoces=idl bidder shal, immediabely ater such dedaralion, deposd bwenty-five per cant of the amourd
aof purchase maneyted which would mowda EMD amount 1o the Authorised Oficer wiinin 24Hrs end in defaukt of such depost, the
peopery snall forlhwi® b put to fresh eucton G ele by private reaty
9. In case the nitial deposil is made a5 Soove, e balance amount of the purchasa maney payable shak be paid by the purchaser
b the futhorised Oficer onoor before the 15th day friam the date of confimmaticn of the sale of the propery, esclusive of such dey, or
it ;e 15ik day be a Sunday o other hodcay, then on e fret ofice day afier the 158 day
10. In the event of default of any payment withen the period menlicnad abave, the praperty shal be put to fresh auclionSale by
privale veaty. The depost including EMD shall stand fodesied by TATA CAPITAL HOUSING FENANGCE LTD ard the defuting
purchaser shall lase 2l claims ta the propery.

11. Delals of ey enoumbrarces, known lo the TATA CAPITAL HOUSING FINANCE LTD, lo which the properly = kabile: as per
table sopve. Claims, if sy, which hewe besn punt forward to e properly and ary other known particulars bearng on s ratune end
walua: &= par 1able sbowe: The inbanding Bidder is advised ba maie their cwn indapendent inguinies repardng encumbrances on the
propery nouding stetutory labiities arears of property fax, eladriohy eic
12. For any other details or for procedure online tralning on e-auction the prospective bidders may contact the Service
Prowider, Mis NexMen Sclutions Private Limited, Address: #203, 2nd Floor, Shree Shyam Palace. Secior 4835 Crossing,
122 006 through s Moblle No. 89 87100 25933, #31 98900 20926, Tel. No. +91 124 4 233 033,
E-madl ID: CS0¢@ disposalkubicom or Manish Bansal, Email id Manish Bansaliitatacapial.com Authorised Officer Mobile Na
55082083606, Please send your query on WhatsApp Number - 3900078650,
13, TOE of 15 wil ba applicatle and pa:.-auls by e highes! buddar aver the highest deciared bid smound. The payment needs 1o be
daposited by highes! bedder in the PAM of the ownear' bormower(s| and the copy ol the challan shal ba-submitled 1o our company
14. Please rafer to the below link provided in secured creditor’'s websiie hitps. (it lyME INTey for the above delals

15. Kindly atse visit the link: hittps v Iatacapital com/peopary-disposal.itm|
TCHFL hias nol engaged any brokersgent aparl fom the mentoned auclicring partnar for ssfalauction of this
peoperty. inferesied paries shouid oney contact the undersigned of the Authorised afficar for all queries and snquiry in s mathe.

&4~ Autharized Officer, |
Tata Gapfal Housing Finance Lid.

L L
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